NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 04.03.2021 (THURSDAY)

COURT — 1l (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari,
Member (Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. I.LA. No. 2664 & | Andhra Bank Siddharth Sharma Tushar Gujjar
2665 of 2020 in Vs. Aayush Agarwala

Comp. App. (AT)
(Ins) No. 612 of
2019

Sterling Biotech Limited (Through
Liquidator) & Ors.

11:00 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Admission (Fresh Case)

2.

Contempt Case
(AT) No. 03 of
2021 in Comp.
App. (AT) No.
238 of 2018 &
I.A. No. 2440 of
2020

Ankit Mittal
Vs.
Ankita Pratisthan Ltd. & Ors.

Kausik Chatterjee

Vanita Bhargava
Wamika Trehan
Joyti Prakash Sahu-
R3to R10

For Admission (After Notice)

(Ins) No. 825 of
2020

Vs.
AF Consult India Pvt. Ltd. & Anr.

3. Comp. App (AT) | Edwell Infrastructure Hazira Ltd. ShallyBhasin Anoop Prakash
(Ins) No. 951 of Vs. Awasthi-R1
2019 & ILANo Siddhi Vinayak Logistics Ltd.& Anr. Arvind Kumar
1719, 2557 of Gupta
2020 Mahesh Gupta-R2

Ragini Gupta

4, Comp. App. (AT) | ABC India Ltd. Kaushik Chatterjee Sharda Garg
(Ins) No. 1128 of | Vs.
2020 Oriental EPC Pvt. Ltd.

5. Comp. App. (AT) | Gaurav Dilipraj Panwar Saurabh Ajay Rajendra Beniwal-
(Ins) No. 1466 of | Vs. Gupta RP
2019 Raksha Bullion & Anr.

6. Comp. App. (AT) | Gammon Infrastructure Projects Ltd. Nikhil Jain Sanjana saddy-R1

Pradeep Dahiya-R2




7. Comp. App. (AT) | Committee of Creditors of M/S KSK Biswajit Dubey Sumesh Dhawan
(Ins) No. 1097 of | Mahanadi Power Company Ltd. through
2020 Power Finance Corporation Ltd.
Vs.
KSK Mahanadi Power Company Ltd.
through its resolution Professional,
Sumit Binani
With
8. Comp. App. (AT) | Sumit Binani Misha Sanskriti Sidna-COC
(Ins) No. 1116 of | Resolution Professional of KSK
2020 Mahanadi Power Company Ltd.
Vs.
Power Finance Corporation Ltd.
With
9. Comp. App. (AT) | Punjab National Bank Bishwajit Dubey Rakhi Ray-R1
(Ins) No. 1127 of | Vs.
2020 KSK Water Infrastructures Pvt. Ltd.
10. | Comp. App. (AT) | Dewan Housing Finance Ltd. through Liz Mathew Monish Panda-R1
(Ins) No. 75 of the Administrator Raunak Dhillon-R2
2021 Vs. Rajat Prakash-R6
TDH Reality LLP & Ors. Rohit Gandhi-R7 &
R8
11. | Comp. App. (AT) | Minosha India Ltd. Raveena Rai
(Ins) No. 94 of Vs.
2021 Fourth Dimension Solutions Ltd. & Ors.

02:00 PM

In the Court of Hon’ble Mr. Justice A.l1.S. Cheema, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Hearing

12.

I.A No. 265 of
2019 in Comp.
App. (AT) (Ins)
No. 412 of 2019

Agarwal Coal Corporation Pvt. Ltd.
Vs.
Sun Paper Mill Ltd. & Anr.

Varsha Banerjee

Madhusmita Bora-
R1
G. Ananda Selvan-
R2

Namdhari Food International Pvt. Ltd.
& Ors.

With

13. | Comp. App. (AT) | National Spot Exchange Ltd. Ranjan Kumar Viren Sharma
(Ins) No. 293 of Vs. Pandey
2020 Namdhari Food International Pvt. Ltd
Through its Liquidator & Anr.
With
14. | Comp. App. (AT) | Deputy Collector and Competent Aaditya Pande Abhishek Anand
(Ins) No. 301 of Authority (NSEL)
2020 Vs.




15. | Comp. App. (AT) | National Spot Exchange Ltd. Sandeep Bisht Aparna Athota-R1
(Ins) No. 574 of Vs. Rahul Chitnis-R2
2020 Sisir Kumar Appikatla Interim RP & R3
Metkore Alloys Industries Ltd & Ors. Manmadharao-R4
With
16. | Comp. App. (AT) | Marathe Hospitality through its partner | Anuj Tiwari Shyam Kapadia
(Ins) No. 575 of Anoop Naik Rahul Chitnis-R5
2020 Vs. & R6
Mahesh Surekha, Resolution Mahesh Surekha-
Professional of Phadnis Resorts and Spa IRP
India Ltd. & Ors. Madhur Mahajan
With
17. | Comp. App. (AT) | Competent Authority and Deputy Aaditya Pande Anuj Tiwari-R1
(Ins) No. 611 of Collector (NSEL) Aparna Athota-R1
2020 Vs. Manmadharao-R4
Sisir Kumar Appikatla
Interim Resolution Professional
Metkore Alloys Industries Ltd. & Ors.
With
18. | Comp. App. (AT) | Sub Divisional Officer, Sub Division Aaditya Pande Saurabh Pandya
(Ins) No. 764 of Nashik, District Nashik Madhur Mahajan-
2020 Vs. IRP
Mahesh Sureka Anuj Tiwari-R4 &
Resolution Professional of R5
Phadnis Resorts & Spa India Ltd. & Ors.
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

